No, TRD-0-SrOEELKC=22 dated : 08.09.2022 23423022
Serving Customers With A Smile

FORM B

PUBLIC ANNOUNCEMEMNT
[Regaiion 12 of fon Insotvency and Banknuptoy Baard of India [Liquidatfon Procress| Reguintions, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S. HYDRIC FARM INPUTS LIMITED
RELEVANT PARTICULARS

Mame of Corponte debior | HYDAIC FARM INFUTS LIMITED
Date ol incorporaiion of
carparate debbar

Authaority  under  which
3| carporate debtor | Regisirar D4 Comparses-Daihi
inconporabed £ rageleeed
Corpoeabs identity
Moo Limited Lishility
Idantificaticn Mo, al|
carporate dablor

Adidraas of tho Reglstared
Slalice and principal ollice
(il arry] of corporate debior

==

A

09122003

L TmDL200FPLCIZI 420

i

=Regd, Office : Flat Mo 2, First floog F-50, B Madhu
Wihar Extertion, Patpar Gang Wew Delhi <50 090
sPrinclpal Office : 34, Aohtns Enclovo, Phaso 1) |
Ravindrn Pal, Falzshad Rand, Lischrow-328 ME,

DL af closure of Insakmncy

g Resclution Process D pees
D2.09.2022
[Ordor of Liquidation passed by The Honormble NCLT
Liguiclation Court-¥, Dwlhi on CROE20XE, The same order is
T |commencement date of meadified by Honorable NCLT Court-Vl on 02.08.2022
corporate debbor for replacement of Liguidator and the same modified ||

order recelved by the Liguidator on O7.09.2022 by
a-mail far appeintment of new of Liquidator).

Mame ard the regeatratian
ber of the Insol | Buman Kumsar Vorma

Frofessional  acting  as||BEIIPA-003/IPA-NOD342r 2021-2022/ 13657

!..Iq_n.ldura'

CMA Suman Kurnar Varma,

S, K. Varma and Ca,, Cost Accountants
RAZ-25F205E, Lano Mo 10 Indra Park, Palam Colonrg,
iew Doihi-112 045 + Emal 1D ipskvsrma@gmallzom
CMA Susman Kumas Varma,

5. K. Varma and Co,, Cost Accouniarts
RZ-26F/205E, Lane No. 10 Indra Park, Palom Colormg,
Merw Delhi-110 045 = Email 1D : ipskverma@gmailcom

Adoress and e-mal of the
Aiguidatar, a3 Fagistaned
with tha Board
Address and c-mall to be
10)used for comespandanca
with tha liguidatoe
n hﬂmmn‘:ﬂl! for submission of 06* October, 2022
Motica & haraby givan that the Nationad Comparny Law Tribanal New Dathl Court-\i
has ondersd the commencement of ligaikdation of HYDRIC FARM INPUTS LIMITED
on 8 June 2022 (Order of Liquidation passed by Honanable NCLT Court-¥l, Delki on
09,06, 202 2. The same order is modified by The Honomble MELT CowrtV] on 02.08.2022
for replacamaent of Liquidador and the sama maodified ardar calved by tha Ligudator on
0082022 by o-mad for appoitmant of now Liguicat
Tha atakehcldars of HYDRIC FARM INPUTS LIMITED are heraby callad upen 1o submin
therir claima with procf on or before 6 Octaber 2022 1o the liguidatar at the sddress
menticned against fem Mo, #.
The financiad creditors shall submit their claims with proof by electrenic means only. All|
ethar ¢reditars muy subma the claima with (e proed = parsen, by post ar by alachonic
riBang,
Submission of false or mideading proof of daims shall ofiracl penaltes.

MWame ond signatune of iquidator :
Date 1003022 SUMAN HUMAR VERMA
1 Placs * Hasw Dalhi IBBISIPA-OE/ TPA-ROO343 ! 20 1-2032/13857 |
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[Reguistian 12 od e sakancy and Barkruptey Boand of india [Liguidation Process) Beaguistions, 2018
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S. HYDRIC FARM INPUTS LIMITED

—zfﬂme—u'f—'irmptnmi.m T
corporate debtor

08.12.2003

WY
ig

T
3 comporate debtaor
incorparated / registered

Registrar Of Companies-Delhi

N |
4 Mo. f

| ldentification
corporate debtor

Idertity
Limited  Liability

UoTIMDL2o03 PLCI23426
o, a

| Address of the Registered
§ office and principal offica
(if any) of corporate debtor

Wihar Extention, Patpar Ganj, Mew Delhi -10 08
*Principal Office : 34, Rohtas Enclawe, Phase |l
Ravindra Palli, Faizabad Road, Lucknow-226 016

i btofclosomreof-ing
9 Resolution Process

ey

08.06.2022

oZ.0%z0z2

{Order of Liquidation passed by The Honorable NCL

Liquidation Court-Vl, Delhi on 08.06.2022. The same order i
1 commencement date of maodified by Honorable NCLT Court-V] on 02.08.202
corporate debtor for replacement of Liqguidator and the same modifi
order received by the Liquidator on 07.09.2022 by
e-mail for appointment of new of Liquidator)
RT
d number of the Insolvency Suman Kumar Verma
| Professional acting &g |BBI/IPA-DO3/ IPA-NOO342S 2 021-202 213657
Liquidator

CMASuman Kumar Verma,
S.K.Verma and Co., Cost Accountants
RZ-26P/205E, Lane Mo 10 Indra Park, Palam Colony
New Delhi-110 045 « Bmail 1D : ipskoe rma @#gmail com
CMA Surman Komar Verma,
S5.K.Verma and Co., Cost Accountants
RZ-26P/205E, Lane Mo 10 Indra Park, Palam Colony
New Delhi-110 045 « Email 1D : ipskoe rma @gm ail .com

P | Address and e-mail of tl‘;
4 liquidator, as Registereg
with the Board

| Address and e-mail to be
10 used for correspondencd
with the liquidator

06" October, 2022

otice s herebygive T that the-Mational Company Law Tribunat-New Dethi-Court=y'|
has ordered the commencement of liquidation of HYDRIC FARM INPUTS LIMITEQ
on 8% June 2022 [(Order of Liquidation passed by Honorable NCLT Court-V], Delhi or
09.06.2022. The same order ismodified by The Honorable NCLT Court-l on 02.08. 2021
far replacement of Liquidator and the same modified order received by the Liquid ator ar
07.08,2022 by e-mail for appointment of new Liquidator )
The stakeholders of HYDRIC FARM INPUTS LIMITED are hereby called upon to submi
their claims with proof on or before 6™ October 2022 to the liquidator at the address
mentioned against item Mo, 10.
The financial creditors shall submit their claims with proof by electronic means only Al
other creditors may submit the claims with the proof in person, by post or by electronig
MM 5.
Submission of false or misleading proof of claims shall attract penatties.

Name and signature of iquidator

Date :10.08.2022
Place : hew Delhi

SUMAMN KUMAR VERM
IBBI/IPA-DO3/ IPA-NOO342) 2021-2022/1365
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